BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

SOUTHERN BENCH, AT CHENNAI

ORIGINAL APPLICATION NO. 87 OF 2022 (SZ)

IN THE MATTER OF:
Mohaque Mehra
...Applicant
And
The State of Karnataka and Others
...Respondents
ADDITIONAL TYPED SET
S. No. Date Particulars Pg No.
1. [24.11.2021 Representation before Hon’ble Ministry of Forest with 1
acknowledgement |
2. [11.07.2022 Representation before Lokayukta with 4
acknowledgement
L —

Certified that the above documents are true copies of their original

Dated at Chennai this the 10" day of August, 2022

MJ/S. taauRS Associates
S. Sai Sathya Jith &
S. Kamalesh Kannan

Office :- No.22/28, Menod Street, Pursawalkam, Chennai 600 007
Ph.No :- 9884422695
Email ID :- taaurs@gmail.com

MZ/

COUNSEL FOR THE APPLICANT
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To,

HONBLE MINISTRY OF FOREST,

Kamataka State Govt

FROM,
Mohaque Deepak Mchra s, T g:‘:ﬁ;;;; o
S/0 Deepak Keval Mchra ) Gz;d:égrdbr
Aged 35 Yrs, i
Abban Village ,
K-Hoskote Hobli ,
Alur Taluk ,

[Hassan dist .

Respected si,

Sub :- lllegal encroachment of forest land .

In the Abbana village, K-Hosakote Hobli , Alur taluk , Hassan dist
bearing Svy no 128 admeasuring 70 care 32 Gunta there exists forest
land measuring 67 acre 12 gunta out of which the 11 acre of land
was illegally encroached by 1) Dhamuppa S/o Mallegowda , 2
Subbegowda  S/o0 Mallegwoda 3) Raju S/o0 Samagappa Gowda ,
Vishwanath S/o Ercgowda, Chandregowda $/0 Gurulingegowda,
Dhanmashekar $/0 Sangappa gowda , Kanthmju §/o0 Mallegowda &
had illegally planted Coffe, Silver trees & illegal houses were
constructed overthere . With regard to encroachment , On dated |

31/08/2021 the villegants of abbana have comphined to ACF &
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To

The Deputy Lokayukta
Kamataka Lokayukta
Bangalore

From

Mohak Deepak Mehra

S/o Deepak Keval Mehra

Abbana Village, K. Hosakote Hobli
Alur Taluk, Hassan District

Sub : Hassan District, Alur Taluk, K. Hosakote, complaint related to illegal construction of
11 acres of forest land in Survey No. 128 of Abbana village, K. Hoskote Hobli and no action
being taken by the forest authorities - reg.

Sir,

You are hereby informed that there is a total land of 70 acres 32 guntas in
Survey No. 128 of Abbana village out of which 67 acres 12 guntas land has been earmarked for
forest department for reserved for corridor for prevention of invasion of wild elephants and out
of this 11 acres of land has been illegally occupied by the residents of Abbana village,
Dharmappa S/o Mallegowda, Subbegowda S/o Mallegowda, Raju S/o Mallegowda, Kantha Raju
S/o Mallegowda, Chandre Gowda S/o Gurulinge Gowda. Dharmashekar S/o Sangappa Gowda,
Vishwanath S/O Eregowda and they have constructed residential houses and are growing coffee

plantation, silver and other forest trees and are enjoying the same illegally, On account of this the

problem of wild elephants has increased and we are facing difficulties.

Abbana had complained On 31/08/2021 to the jurisdictional

RFO, ACF and DCF requesting the concemned, to conduct inspection of the site, take appropriate
legal action against those encroaching on the said land and clear the said land from the above and

land, but they have not taken any action on the complaint.

Therefore, the villagers of

reserve it as forest

Therefore, I hereby request you take suitable action against them.

Yours faithfully

Date : 11.07.2022
(Mohak Deepak Mehra)

Place : Bangalore
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Acknowledgement

(Un Karnataka Lokayukta ,
der Scetion 7 of the Karnatakn {olmyuktn Act, 1984)

CAs
Dj ; WER .  COMPT/UPLOIU/MYS/2547/2022
BY . ) Hasana UPLOK-2

A Deepak Me
luru Taluk, g

573214

hra, Abbana Village, Hosakote Hobli,
assan District.

COMPLAINANT/S
AGAINST :

1. MARUSWAMI

Range Forest Officer, Alur Forest Office, Byrapura,
_Hassan. -

2. RAVINDRA KUMAR ,
Assistant Conservator of Forest, Hassan Sub-Division,
Hassan.

~ RESPONDENTY/S

Allegation/Grievance .o jiction of duty.
Brief : :
Received From : In person

Received On : 11-07-2022

Complaint stands  ppp.5

allotted to :
Phone Number : 080-22257013 Extn - 315
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